Form.1

List of cases filed in e-filing during the month of May, 2026

. Petitioner Name Vs Advocate Advocate Date of Date of
Sl.No Coun District saseiios Respondent Name Astigcale Mobile Number | E-mail Id Registration | e-filing
(1) (2) (3) 4 ) (6) (1) (8) ©) (10)
1 Special Court for * Trial and Disposal of Krishna i i N
. Commercial Disputes, Vijayawada. s B N - - ) N
Special Judge for Trial and Disposal of :
. Commercial Disputes, Visakhapatnam Visakhapatnam - - - - - - -
Form.2
List of cases in which e-payment of Court Fee was made during the month of May, 2026
5 Petitioner Name Vs ; : Date of e-payment of
Sl.No Court District Case No. Respondent Name Advocate Date of Registration Court Fees
(1) (2) (3) (4) (5) (6) ) (8)
1 Special Court for Trial and Disposal of Commercial Krish _ _
: Disputes, Vijayawada. IS0 - - -
Special Judge for Trial and Disposal of Commercial .
2 Disputes, Visakhapatnam Visakhapatnam - & - - -
Form.3
List of cases in which Electronic Service of Process has taken place during the month of May, 2026
i Petitioner Name Vs Date of Date of Electronic Service
Sy ol District Case No. Respondent Name Advocate Registration of Process
(1) (2) (3) (4) (5) (6) (7) (8)
Special Court for Trial and Disposal of Commercial 3
T Disputes, Vijayawada i - - - - -
Special Judge for Trial and Disposal of Commercial .
2 Disputes, Visakhapatnam Visakhapatnam - - - - -
Form.4
List of total number of cases randomly allocated during the month of May, 2026
Sl.No Court District Court Name Court No. Case Type Case Count ( No. of Cases randomly allocated)
(4] (2) 3) 4) (5) (6) (04)
Special Court for Trial and Disposal of Commercial Disputes, .
1. Vijayawada Krishna - -- -- --
Special Judge for Trial and Disposal of Commercial Disputes, :
2. Visakhapatnam Visakhapatnam - - - =




Form.5
List of cases in which Hearing in Case Management was held during the month of May, 2026
G030 Petitioner Name Vs Respondent Date of Date of case Management
SI.No Court District Case No Naie Advocate Registration Hearing
(1 (2) (3) (4) (5) (6) (7) (8)
Special Court for Trial and
1. Disposal of Commercial Krishna - -- - e -~
Disputes, Vijayawada
Special Judge for Trial and
2. Disposal of Commercial Visakhapatnam -- - -- - -
Disputes
Form.6
Contested Commercial Cases disposed during the month of May, 2026
Whether
Urgent
; No of days
i Relief was
Petitioner for
Name . saught and N_ature of Date of execution
Sl. Court District Case No Vs Advocate Date of it Date of Days for disposal execution of decree Ac_t
No Registration Institution Decision Disposal | (Contested Section
Responde s of decree from date
Mediation ! Settled)
ni:Hame did not take of
decision
place
(Yes/No)
(1) (2) (3 (4) ()] (6) (7) (8) (9) (10) (11) (12) (13) (14)
Special
Court for
Trial and
1. Disposal of Krishna - - - - - - - - -- -
Commercial
Disputes,
Vijayawada
Special
Court for
Trial and ;
2. Disposal of Visakhapatnam - - - - - - - - - -
Commercial
Disputes




Summary of Commercial Ca%%nnd%ring the month of May, 2026
(1) 2) (3) (4) (5) {6) (7)
N e A ol IR ‘ z
2 Special Jydgga for Tr!al and Disposal of . 156 0 1 155
Commercial Disputes, Visakhapatnam Visakhapatnam




